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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 1003/2024

IN THE MATTER OF:
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STATE OF UTTAR PRADESH eeeee... RESPONDENT(S)
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ORIGINAL APPLICATION NO. 1373/2024
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WITH
ORIGINAL APPLICATION NO. 724/2023

siTr O L. APPLICANT
VERSUS

STATEOFUP.&ORS. ... RESPONDENTS
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COPY OF THE LETTER DT. 11.08.2025
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COPIES OF SCREENSHOTS OF THE DATA
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FURTHER AFFIDAVIT ON BEHALF OF DISTRICT MAGISTRATE,

GHAZIABAD IN_ COMPLIANCE OF THE ORDER DT. 23.07.2025

PASSED BY THE HON’BLE NATIONAL GREEN TRIBUNAL

e

- P
I, Royand?’.q”.ksem@r.../,ﬂ%‘é’d about ... 3.6.. years, S/o C[—— :. .Ml.z. &na..,

presently posted as District Magistrate, Ghaziabad, do hereby solemnly affirm

and state as under:-

I. That I, the Deponent in the above captioned matter am fully conversant

with the facts of the case and is competent and authorized to swear the

@\ TR ’plesent affidavit.
,5..// P :

{ ~ ‘v'.\
e
GO RP

B ~J/hat I state that the contents of the affidavit have been drafted by my
\ N ; X
B\ : OQ V4 counsel on my instructions and the contents of the same are true to my

——

knowledge and nothing material has been concealed therefrom.

L BACKGROUND OF THE MATTER

3. That in the present matter, the applicants have alleged that M/s New
Panthar Security Guard Service (herein referred to as the “Project
Proponent”) has got a mining permit/lease for sand mining at Yamuna

riverbed i.e. Gata No. 303 mi, 313 mi, 290 mi, 301mi, 303mi, 304 mi, 314




1328

mi, 297 mi, 298 mi, 302 mi, 311 mi, 312 mi, 313 mi & 314 mi situated at

Khand No. 02, Village-Panchayat, Tehsil-Loni, Ghaziabad, UP.

. That the above captioned matter was last listed for hearing on 23.07.2025,
wherein the Hon’ble Tribunal directed as under:

"18. We have logged in the website of District Administration, Ghaziabad
through the link provided in status report filed by the District Magistrate
at Page-1304 of the paper book and we find that all relevant information
as directed by this Tribunal has not been provided on the website.

19. The District Magistrate, Ghaziabad is directed to file additional
affidavit clarifying the factual position with respect to the compliance with
the order passed by this Tribunal and also filling copies of the screenshots
in support of compliance so made. The District Magistrate, Ghaziabad is
also directed to give his response in the additional affidavit regarding
transportation of mined material by respondents no. 5 and 6 through GPS
fitted vehicles in compliance with order passed by this Tribunal alongwith
copies of the documents in support thereof.

20. Affidavit may be filed by the District Magistrate, Ghaziabad and
additional response may be filed by respondents no. 5 and 6 as directed

above within three weeks. ”’
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II. COMPLIANCE REGARDING UPLOADING OF
INFORMATION ON THE OFFICIAL WEBSITE

. In compliance with the abovementioned directions of the Hon’ble Tribunal,
a letter dated 11.08.2025 was written by the Additional District Magistrate
(F/R), Ghaziabad to the District Informatics Officer, requesting the
uploading of information about mining leases approved and operational in
District Ghaziabad on the official website.

A Copy of the letter dt. 11.08.2025 has been annexed herewith as

ANNEXURE A-1.

. That pursuant to the said letter and in line with the EMGSM-2020, all
relevant information about mining in district Ghaziabad including lease
area, geo-coordinates of lease area, transport routes, permitted capacity,
regulatory conditions for operation such as Environmental Clearance,
Consent to Operate and Mining Plan of active leases has been duly
uploaded on the district website. The link of the said data is as under:-

https://ghaziabad.nic.in/en/notice category/announcements/

The information so uploaded are highlighted in tabular form below

for the kind perusal of this Hon’ble Tribunal.
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S. TOPIC Page No. of|
No. the uploaded
file
1. | List along with details of existing and upcoming | 1

mining leases/permit in the district.

Environment Clearance granted to New Panther
Security Guard Services Prop. Shri Bani Singh for

lease operational in village Pachayera-II.

2-9

Consent To Operate granted to New Panther Security
Guard Services Prop. Shri Bani Singh for lease

operational in village Pachayera-II.

10-14

Approved mining plan in favour of New Panther
Security Guard Services Prop. Shri Bani Singh for

lease operational in village Pachayera-II.

15-73

Environment Clearance granted to Nirmal Sand and
Infra Pvt. Ltd. Prop. Shri Jasbir Singh for permit

operational in village Nauraspur.

74-91

Consent To Operate granted to Nirmal Sand and
Infra Pvt. Ltd. Prop. Shri Jasbir Singh for permit

operational in village Nauraspur.

92-96
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7. | Approved mining plan in favour of Nirmal Sand and | 97-152
Infra Pvt. Ltd. Prop. Shri Jasbir Singh for permit

operational in village Nauraspur.

8. | Route Maps of all the four areas as per District Survey | 153-156

Report.

Copies of screenshots of the data uploaded has been annexed herewith as

ANNEXURE A-2.

IHI. COMPLIANCE REGARDING TRANSPORTATION OF

MINED MATERIAL BY RESPONDENTS NO. 5 AND 6

THROUGH GPS FITTED VEHICLES

7. That this Hon’ble Tribunal vide order dt. 30.04.2025 allowed the project
proponent to carry out further mining subject to the condition that project
proponent shall comply with the EC & CTO conditions and only use GPS

fitted vehicles for transportation of mined material.

8. That a notice dated 04.08.2025 was issued by the Mines Officer, Ghaziabad

to the Project Proponent, highlighting that no documents were furnished

i f"\ . . : .
7 a with respect to the transportation of mined material through GPS-fitted
chicles. In response thereto, the Project Proponent, vide letter dated

6.08.2025, submitted a list of 200 vehicles which were loaded from the
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mine site during the months of May and June, 2025, stating that GPS
devices had been installed and were active in all such vehicles. Along with
the said list, screenshots of the user panel of the GPS tracker application,
as accessed by the respective vehicle owners, were also annexed for
reference.

A Copy of the notice dt. 04.08.2025 has been annexed herewith as
ANNEXURE A-3.

A Copy of the letter dt. 06.08.2025 has been annexed herewith as

ANNEXURE A-4.

9. Itis germane to mention here that Mining department currently uses RFID
based MINETAG system to track movement of vehicle that exits the
Lease area and passes through any of the AI based CHECKGATES
installed at various locations in the state. However, for continuous
monitoring of the vehicle, SATELLITE based GPS system is required
which is currently at the implementations stage at Directorate of Geology

and Mining, Lucknow level and not fully operational.

10.That the GPS system that are currently installed on transporting vehicles
can only be accessed by the owner of those vehicles who are mostly third-

party transporters distinct from the leaseholder < AR Y

e
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11.Since, the lease sites are not operational currently due to prohibition on
mining activity during monsoon period, future compliance with Hon’ble
Tribunal’s directions will be ensured by physical verification of GPS

device while entry and exit of the vehicle at the lease site.

IV. COORDINATION MEETING WITH DELHI

12.That a letter dt. 07.07.2025 was written by Hon’ble Chief Minister of Delhi
to Hon’ble Chief Minister of Uttar Pradesh highlighting the issue of illegal
sand mining in Yamuna flood plain in the Delhi-UP border areas as well as
need for regulatory enforcement and inter-state co-ordination between the
boundary districts of Delhi and UP. That taking cognizance of the same and
the directions of the Hon’ble Tribunal vide order dated 30.04.2025, a letter
dated 16.07.2025 was written by Additional Chief Secretary, Chief
Minister, UP Government and letter dated 17.07.2025 was written by
Secretary, Department of Geology & Mining, Uttar Pradesh to the
Deponent with instructions to take necessary action with respect to the
issues highlighted above.
Copies of the letters dt. 07.07.2025, 16.07.2025 and 17.07.2025 have been
annexed herewith as ANNEXURE A-S.

13.That further a letter dt. 12.08.2025 was written by the. Deponent to:

N\

. . . A
e District Magistrate, North East, Delhi. /¢




1334

District Magistrate, North Delhi.

District Magistrate, Gautam Buddha Nagar.

District Magistrate, Baghpat.

Superintendent of Police, Baghpat.

Deputy Commissioner of Police, Noida.

Deputy Commissioner of Police, Greater Noida.

Deputy Commissioner of Police, North East, Delhi

Deputy Commissioner of Police, North, Delhi.

Deputy Commissioner of Police, Rural.

Regarding participation in the meeting scheduled on 13.08.2025 to
take effective action to curb illegal mining/transportation in the
border area of the Uttar Pradesh- Delhi. That accordingly, a meeting
was held on 13.08.2025 consisting of District Magistrate Ghaziabad,
Additional District Magistrate (Finance/ Revenue), Ghaziabad,
Mines Officer of District Ghaziabad, Gautam Budhha Nagar and
Baghpat from UP side and District Magistrate, North Delhi,
Additional District Magistrate, North Delhi and SDM, Alipur, North
Delhi from Delhi side along with members of Police of the
concerned areas. Key agenda during the said meeting are as under: -

. Creation of inter-state Joint Task force on the lines of District
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b. Nominating members from the local administration of both sides
for quick communication and prompt action.

c. Taking action under relevant mining laws as well as Hon’ble
court guidelines against illegal miners & transporters.

d. Taking action against landholders on whose land illegal sand
mining has taken place to create deterrence.
Copies of the letter dt. 12.08.2025 and meeting agenda has been

annexed herewith as ANNEXURE A-6.

14.That post deliberation over the issues highlighted in the agenda, following
key points were agreed upon during the meeting held on 18.08.2025: -

a. To establish a communication plan between the concerned
officers of both the states so as to ensure prompt action against
illegal mining on Yamuna riverbed.

b. With respect to Joint Inter-state demarcation, Mines officer
Baghpat, SDM Baghpat/ Badaut/ Khekra, SDM Loni from UP
side and SDM Karawal Nagar, Yamuna Nagar, and Seelampur
from Delhi side will meet within 02 weeks with all the relevant
boundary related documents and conduct a table top exercise as

/\( Ty @ precursor to the said demarcation proposed to be conducted

st receding the water level in Yamuna River.
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¢. To constitute a Joint Inter-State Task Force and take action
against illegal mining.
d. To conduct regular meetings between officials of both the states
to prevent illegal sand mining in Yamuna River.
A Copy of the minutes of meeting have been annexed herewith as

ANNEXURE A-7.

I5.Hence it is clear from the above made submission that in the district of
Ghaziabad, the district administration is taking both preventive as well as

punitive measures to curb the menace of illegal sand mining,.

16.That the deponent is duty bound to fulfil the obligation which are assigned
under the law and directions passed by this Hon’ble Tribunal. The
Deponent is fully committed to ensure strict adherence to the orders of this
Hon’ble Tribunal and undertakes to faithfully comply with any further
directions or instructions that may be issued by this Hon’ble Tribunal,

without demur or delay.

17.Hence, the present affidavit is being submitted for the kind perusal of this

Hon’ble Tribunal. It is.prayec that the same be taken on record.
y.

Y
/ | - R
: o

DEPONENT
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VERIFICATION

St
Verified at (| hc,a iabad onthis 21 day of August, 2025, that the

contents of the above affidavit from paragraphs 1 to 17 are believed to be.

true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

DEPONENT
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CARIGERSGHECICIARIN S EICIC
(@for srgHm)

d: WRSD /EoAF0—TINI0 / 2025—26 fedm: W /68 /2025

Rorerm gam fasm ey,
SHYE — MfSEAET |

fawg:— SUE MSEEE @ dedld |l W Eigd Ud wiferd ST &
IS UA /dle], @A Uee &1 faawur Sud deuEe W aueE B
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HEIey,

QAT Sudad fawad ST T & 6 "o e gHosflodo, g
feeel # I sffovo o 1003 /2024 7 s FAR T =T g9 B0Y0 I T
31§ UIRa e R 23.07.2025 BT W TR B B BE DY, o fag
w0 11 ux fwraq omewr A T & —

"11. The District Magistrate, Ghaziabad was directed to ensure Compliance
with SSMG, 2016 and EMGSM, 2020 in the District particularly regarding
uploading of the information about mining in the District on the website of the
District Administration and also taking of measures for prevention of illegal mining
including surprise visits by the District Level Tasks Force and to ensure that no
illegal mining or mining in violation of environmental norms is carried out in the
mining lease sites and also adjoining area."

I A0 R & IURIGd <Y & Ui H SHUE MAarEg &
TEdTel ol o Wi Ud Helerd die], T o= Y= /dle), @+ U<t & faxor
39 UH & A1 o B T A W UG B Saa faawer #1 Uy dewiEe
Ghaziabad.nic.in W arudre &1 gHlad & |

" 0 \9‘
T3 & U4 feid SuRITI R |

yfcferfo:— fSrermferend, miSarere 986y &1 |ier ga-mref ufid |

w@r& R0 /<0)
TRTEETR |
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LIST OF MINING LEASES IN THE DISTRICT WITH LOCATION, AREA AND PERIOD OF VALIDITY

A-2

Mineral to be

S.No.| River [ Tehsil | Location Gata No./Khand No. Area Coordinates mined/ yr. Pel:md/ Pres.e I,lt Lease/Permit Holder
In Ha. . Validate | Condition
quantity
A 28°48' 33.35"N 77°12' 35.82"E
Village 8o, sﬁ% wﬁoﬁ 11%;; 12 f?%l 1311({). 171?; B 28°48' 22.12"N 77°12' 28.44"E
18, 19, 20f80, 21f%0, 22ff0, 25fH0, 260, 270, 0 1o " 0 " . Mr. Shubham Jaglan Add- E 501,
1 Yamuna | Loni P;;haz;a;a 30ff0, 37fRo, 38fA0, 39ff0, 40ff0, 41fR0, 53fR0, | 16.183 c 28 5 48 1131'N L 012 22.45"E s d%r;i;ré%rg 5 Years | EC applied | Celebrity Homes, Sector-2, Palam
é}h an b ()1 54f%0, 55M0, 56f0, 570, 2370, 2380, D 28748' 04.50"N 77712" 19.27"E an cum Vihar, Gurugram
aziaba
239f0, 240f0 B 28°48' 05.71"'N 77°12' 14.11"E
F 28°48' 32.00"N 77°12' 26.70"E
A 28° 48" 01.02"N 77° 12' 19.63"E
Village B 28° 47' 49.56"N 77° 12' 17.52"E M/s New Panther security Guard
303fR0, 313f0, 200fR0, 301fR0, 303, 304fA0, 0 " 0 1o . . Services Pro. Mr. Bani Singh Add-
2 Yamuna | Loni P;;haz;a;a 314ff0, 297fH0, 298ff0, 3020, 3110, 312ff0, | 12.500 c 280 47 39.12'N 770 12' 19.04"E s d(/);;iégzrg 5 Years | Operational | Salasar Complex, 306, Shankar
éh;‘;at;a; 3130, 314f0 D 28" 47' 39.35"N 77°12' 13.26"E | S0 cum Vihar Colony Kuraishi, Aligarh-
E 28° 47' 48.74"N 77° 12' 10.86"E 202001
F 28° 48' 02.80"N 77° 12' 13.01"E
A 28° 49' 35.00'N 77° 13' 29.82'E
0 1o \ 0 1ar "
Village B 28" 49' 29.02'N 77" 13' 29.47'E M/s Nirmal Sand and Infra Pvt Ltd
0 40 \ 0 1a0 " . o
3 Yamuna | Loni | Nauraspur 1 181 C 280 49' 21.50"N 770 13' 22.48"E grdmary 06 Months | Operational Pro. l\#r. Jasbir Sl;:-gl;Add_ deA.V 1,
Ghaziabad D 28° 49' 21.82"N 77° 13' 21.81'E Sand/45243 cum Gali No. 1, Behind Samudai
0 0 Bhawan, Brahmpuri, Delhi-10053
E 28" 49' 30.22"N 77" 13' 27.75"E
F 28° 49' 34.87'N 77° 13' 27.76'E
0 400 \ 0 1ar "
Village 282, 283, 284, 246, 247 W 252, 237, ¥ 239, 234, A 28 46' 27.36'N 77 13" 45.68'E M/s Shri Shyam Ji Construction Pro.
4 Vamuna | Loni Ba darﬁur 235, 236, 240 3 244, 194 A 212, 182 ¥ 187, 728 B 28 46' 24.46"N 77° 14' 02.07"E Ordinary 06 Months | EC applied Mr. Suresh Kumar Add- C-112,
Ghaziabad | 2 Ao, 245, 229, 228fR0, 213, 214fR0, 233f0, C 58" 46' 19.90'N 779 14' 02.09'E Sand/145687 cum Near Peer Baba Road, Adhyapak
D

230fH0

28° 46' 22.54'N

77° 13' 42.69'E

Nagar, Nangloi jat West Delhi
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BRI LIISRIEIE A-3
(@ 37gaT)
e
TRET: 634 / W0fI0—3TdE G / 2025—26 f&di®: 04.08.2025
=< TR R 11 |fdw

(USCIEIRG U9 TN WUs—2)
0 2Nt 991 Rig farii— AR drgaad,
306, TR fABR BIAMT B, TG |

fawr— dIe] @9 Ucel W SHoYloud0 T dredl §RT SUETS BT uRdsd Y
WM @ a7 |

SWRIF fAuge 710 <R TS 8Rd AfddRer, 93 ficel # AT
370T0 S0 1003 /2024 H UIRA 3Me¥ fadld 30.04.2025 &I HeH T8I o, D HRIGR
3fer feaq § —

"19. In view of the facts and circumstances of the case and compliance
made and also undertaking given by Respondents No. 5 and 6 but subject to
adjudication of the questions of illegal mining and appropriate action in respect
thereof, we are inclined to allow Respondents No. 5 and 6 to carry out further
mining in the mining lease site with due compliance with the recommendations
made by the Joint Committee as well as the recommendations made by UPPCB and
also due compliance with EC and CTO conditions and environmental norms
particularly Sustainable Sand Mining Management Guidelines (SSMG), 2016 and
Enforcement and Monitoring Guidelines for Sand Mining (EMGSM), 2020 and also
subject to further conditions that Respondents no. 5 and 6 shall use only GPS fitted
vehicles for transportation of mined material and also submit weekly monitoring
reports and copy of CCTV footage in pen drive to UPPCB and also file copies thereof
before this Tribunal at least one day before the next date of hearing fixed."

SIRIA AR S AU § T §RT Agfadi do Al 9] @1 Uec W
SToMoTHO ¥ drgHl gRT SuE(=ol &l uRaed & 99 & 9=y § BIs Rl 39
HTITAT UG A0 IR TAOSNOEI0 Bl Ul a1 dals Tl 8| 39a AfaRad fedre
31.05.2025 T JAEEIER] I IUNTATTIBRI AT & H1J HIad ©U I 3MUD Uel H Wi
gle] W9 UceT UMM YARIRT Wue—2 &1 HRIefor fobar war o, 5/ SR 3 gRT el
@9 Uec W oONouloTHo ol dTel §RT SUEfTSl &I uRded fhd oH @& dwg H
JMEE AT S R AT $Ig AfeRd URgd T8l [hd | 3Ud g§RT Iad & 410
TH0STI0CI0 §RT UTRT 3NN &I JGHAAT Bl ;D 2 |

A | A0 FHITTI TH0SI0SI0 gRT 3Meel foHid 23.07.2025 UiiRd foar

T 2, e erdaR) ofer feag g —

"19. The District Magistrate, Ghaziabad is directed to file additional affidavit
clarifying the factual position with respect to the compliance with the order passed by this
Tribunal and also filling copies of the screenshots in support of compliance so made. The District
Magistrate, Ghaziabad is also directed to give his response in the additional affidavit regarding
transportation of mined material by respondents no. 5 and 6 through GPS fitted vehicles in
compliance with order passed by this Tribunal alongwith copies of the documents in support
thereof."
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ANNEXURE A-4
" M/s New Panther Security Guard Servic

Ref No- NP/2025-26/004 Date — 06-08-2025

To
Mining Officer

Ghaziabad District

Subject- Reply against your letter No- 634/MO-mining/2025-26 for GPS fitted vehicles in compliance with order
passed by NGT Tribunal along with copies of the documents in support thereof.

Respected Si‘r
[ ]

* As per your letter No- 634/MO-mining/2025-26 regarding submission of proof that transportation of mined
material by us should be through GPS fitted vehicles in compliance with order passed by NGT along with copies of the
documents in support thereof.

We are submitting the number of the vehicles that were loaded from our mine during the month of May and June 2025.
All these vehicles are GPS fitted and copy of few GPS report is also attached for your reference.
i

Hope the attached details is sufficient as per the requirement.

With Regards

or Security Guard >¢! VIUgS

(oW Panthy ,
wew Pa ﬂ//)/w
Bani Singh Proprietor

For New Panther Security Guard Services
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SN Vehicle No Owner GPS Status
1 HR58D-4568 Kalu Ram Active
2 UP17BT-3794 Kalu Ram Active
3 HR55AR-0008 Nitin Mavi Active
4 UP14HT-0008 Nitin Mavi Active
5 UP17BT-4821 Sonu Active
6 HR55AF-4365 Monu Active
7 | PBO5AQ-4930 Zaffar Active
8 HR69F-0377 Akhilesh Active
9 HR58C-4025 Kalu Ram Active
10 | UP17BT-0823 Bittu Active
11 | UP17BT-2971 Farman Active
12 HR38Y-7254 Akhilesh Active
13 | UP17BT-2936 Surjan Active
14 HR382-7254 Parash Active
15 HR46D-5764 Rakesh Active
16 | UP17BT-4973 Sonu Active
17 UP12T-9911 Wazid Active
18 | UP14KT-4402 Bittu Active
19 | UP14MT-4722 Bittu Active
20 | UKO7CB-2786 Parash Active
21 HR69D-3033 Mukesh Active
22 | UP17BT-4978 Mahaver Active
23 | UP14PT-5874 Mukesh Active
24 | UP14LT-3741 Bittu Active
25 HR63E-8334 Sonu Active
26 | UP14KT-7062 Sokhin Active
27 HR69F-9696 Sohan Active
28 | UP17BT-2041 Sonu Active
29 HR69F-2244 Ashok Active
30 HR69F-1406 Kaushal Active
31 HR69C-3340 Kamal Active
32 UP19T-9087 Aman Active
33 HR69F-3303 Mukesh Active
34 HR69F-0181 Kalu Malik Active
35 HR69C-0921 Subham Active
36 | UP17BT-7732 Auib Khan Active
37 | UP17BT-9889 Kalu Malik Active
38 | UP13BT-0942 Kalu Malik Active
39 | UP14QT-5007 Neeraj Active
40 HRG69E-4788 Kalu Malik Active
41 HR69F-5567 Kalu Malik Active
42 HR69F-2414 Kalu Malik Active
43 HR55E-9503 Rinku Active
44 HR58D-2293 Sokhin Active
45 | UP14KT-7065 Kamal Active
46 HR58E-5017 Shami Active
47 HR69D-0481 Ranjeet Active
48 HR69F-3358 Kalu Malik Active
49 | UP17BT-4973 Sonu Active
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50 HR69F-4290 Rinku Active
51 HR74B-6157 Sahil Active
52 HR69E-4796 Ranjeet Active
53 HR69F-6411 Kamal Active
54 HR69F-3359 Rinku Active
55 HR69F-8990 Sishpal Active
56 | HR55AN-7732 Sahil Active
57 | HR55AR-6196 Mukesh Active
58 HR74B-7452 Sonu Active
59 | UP14MT-2722 Sohan Active
60 HR63C-5121 Rajesh Active
61 HR74A-4057 Ramavtar Active
62 HE69E-3595 Jeetu Active
63 HR58E-5769 Ranjeet Active
64 HR58E-0755 Dhramber Active
65 HR74B-8467 Akhilesh Active
66 HR69C-4788 Igbal Active
67 HR382-5274 Rajesh Active
68 HR74B-0790 Sahil Active
69 HR58C-1311 Allam Active
70 | HR69D-8886 Ashish Active
71 | UP14KT-7062 Sokhin Active
72 | HR69D-8983 Mukesh Active
73 HR69F-4790 Nitin Active
74 HR69D-5874 Momen Active
75 HR69F-0182 Parash Active
76 HR69C-0922 Sahil Active
77 HR69F-2245 Neeraj Active
78 | UP17BT-7428 Kalu Ram Active
79 | HR55AV-0209 Akhilesh Active
80 | UP17BT-7366 Sonu Active
81 | HR55AX-4198 Akhilesh Active
82 | UP17AT-5489 Sonu Active
83 | UP17BT-7429 Akhilesh Active
84 | UP17BT-7428 Akhilesh Active
85 | UP37AT-5484 Kalu Ram Active
86 | HR55AN-6470 Aman Active
87 | HR55AU-1370 Sonu Active
88 | HR55AW-1702 Arvind Active
89 HR74B-1349 Allamen Active
90 DL1GE-3769 Chotu Active
91 DL1M-7191 Gopal Rana Active
92 | UP14BT-4467 Raju Active
93 | HR38AL-1999 Sanvar Active
94 | HR58D-3441 Arvind Active
95 HR74B-3561 Gopal Rana Active
96 | HR55AW-7776 Aman Active
97 | HR55AW-2802 Allamen Active
98 DL1M-7195 Sanvar Active
99 | HR55AR-6198 Sonu Active
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100| UP14BT-4466 Allamen Active
101| HR74B-3927 Gopal Rana Active
102| HR69F-7375 Raka Khan Active
103| HR74B-1638 Arvind Active
104| UP14KT-1161 Raju Active
105| HR69D-8985 Sanvar Active
106| UP14DT-4467 Chotu Active
107| DL1MA-3927 Raka Khan Active
108| UP17BT-7428 Kalu Ram Active
109| HR38Z-6866 Akhilesh Active
110| HR55AV-9171 Sanvar Active
111| HR69D-3941 Verpal Active
112 DL1G-2544 Tetu Active
113| HR69D-3035 Bholu Active
114| UP17BT-5889 Washim Active
115| HR69E-4790 Raka Khan Active
116| HR69F-6416 Verpal Active
117| HR55AF-4370 Gopal Rana Active
118| HR58E-5057 Akhilesh Active
119| PBO5AB-4930 Zaffar Active
120| HHR58D-2293 Sokhin Active
121| HR58D-1382 Arvind Active
122| UP17BT-5550 Anshar Active
123| DL1GE-3773 Verpal Active
124| HR69E-5192 Washim Active
125| HR63C-7310 Salman Active
126| HR69C-6818 Arvind Active
127| UP14CT-7662 Gopal Rana Active
128| UK0768-8186 Sartaj Active
129| HR47D-1759 Manav Active
130 HR58B-1382 Sonu Active
131| HR58E-5058 Salman Active
132| UP17BT-5711 Kaju Khan Active
133| HR69F-4890 Arvind Active
134| HR69E-6818 Goldan Active
135| HR55AG-2294 Aman Active
136| HR69F-5792 Goldan Active
137| HR46D-1805 Sanvar Active
138| RJ02GB-4128 Sohan Active
139| RJ02GB-2074 Salman Active
140| RJ02GB-5576 Sameem Active
141| RJ02GB-3850 Raka Khan Active
142| RJ02GB-6339 Sartaj Active
143| RJ02GB-5533 Salman Active
144| RJ02GB-9625 Arvind Active
145| RJ02GB-4131 Gulab Active
146| RJ02GB-4122 Ashraf Active
147| RJ02GB-4043 Ashlam Active
148| RJ40GA-0389 Goldan Active
149| RJ02GA-1009 Sartaj Active
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150 RJ02GB-9585 Sanvar Active
151| RJ02GB-4076 Salman Active
152| RJ02GB-8924 Aman Active
153| RJ02GB-2886 Manav Active
154| RJ40GA-0399 Goli Khan Active
155| RJ40GA-1009 Kadher Active
156| RJ02GB-4132 Ajay Khan Active
157| RJ02GB-5644 Ashlam Active
158| NLO1AE-8020 Washim Active
159| RJ02GB-4043 Bholu Active
160| RJ02GB-6225 Sanvar Active
161| RJ02GB-1794 Sonu Active
162| RJ02GB-6762 Jamel Active
163| RJ02GB-1976 Sunder Active
164| RJ02GA-8695 Salman Active
165| RJ02GB-4122 Ashlam Active
166| RJ02GB-0405 Washim Active
167| RJ02GB-4122 Ajay Khan Active
168| RJ02GB-6337 Bholu Active
169| RJ02GB-4064 Arwaj Khan Active
170| UP17BT-7428 Kalu Ram Active
171| HR38Z-6869 Sonu Active
172| HR38Z-0966 Sanvar Active
173| HR55AV-0210 Salman Active
174| UP17BT-7428 Sunder Active
175| UP17BT-7369 Ashlam Active
176| DL1GE-2958 Bholu Active
177| HR38Y-3942 Akhilesh Active
178| HR38AF-2845 Arwaj Khan Active
179| HR69D-0489 Salman Active
180| UP14QT-6496 Gopal Rana Active
181| UP17BT-5085 Sunder Active
182| HR74B-8743 Ashlam Active
183| HR74D-6157 Sunder Active
184| HR74D-1522 Arwaj Khan Active
185| HR38Y-3945 Bholu Active
186 UP17BT-9898 Raja Active
187| HR74D-3561 Akhilesh Active
188| DL1GE-2960 Salman Active
189| HR38AF-2867 Gautam Active
190| HR69F-3330 Gopal Rana Active
191| HR69F-6411 Jamel Active
192| HR69E-4780 Sumer Active
193| HR69F-3358 Sonu Active
194| HR58C-6922 Shami Active
195| UP14KT-4478 Amit Active
196| HR69D-8098 Vikash Active
197| HR69F-0388 Vikash Active
198| UP14T7-9087 Ankit Active
199| HR69AF-5192 Dadiram Active
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[200| uP17BT-5579 Ankit Active |
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GPS Tracker Application panel of vehicle Number HR58D4568 (S. No 1 in the list)

m20:14 ® B

Unnamed Road, Kallu Garhi, Dasna, ...
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Dasna, Uttar Pradesh 201015,

India p—
) ental Foods ee
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GPS Tracker Application panel of vehicle Number UP13BT3794 (S. No 2 in the list)

2014 & D

Q6RJ+GPG, Meerpur Tyagi, Ghaziaba...

0 No Data

0 Inactive 70 Running

1 Stopped

Q6RJ+GPG, Meerpur Tyagi,
Ghaziabad, Uttar Pradesh
201102, India

6 Aug 25, 08:14 PM

Speed

Distance

Google
HELP AND SUPPORT

Last Ping Time Stopped Since
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GPS Tracker Application panel of vehicle Number UP37AT5484 (S. No 85 in the list)

Q, Search by Name, Contact et

Unnamed Road, Khekra,
Uttar Pradesh 250101, India

7 Aug 25, 09:04 PM Google

Pavi Idakpur

@ Hanuman Mand
@ Ghaziabad
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INTER-STATE COORDINATION MEETING TO PREVENT UNAUTHORIZED MINING

Brief Summary

1. Statutory and Administrative measures to regulate River Sand mining

a.

Under section 15 of MMDR Act, 1957, state of UP has framed Uttar Pradesh Minor
Mineral (Concession) Rules, 2021 and The Uttar Pradesh Minerals (Prevention of
lllegal Mining, Transportation and Storage) Rules, 2018 to ensure regulated mining
and prevent illegal and unauthorized mining in the state.

Policy matters regarding river bed sand mining are dealt by Department of Geology
and Mining, UP Government and execution of guidelines issued by the department is
ensured by Directorate of Geology and Mining, Lucknow.

At the district level, District Officer/ District Magistrate is the overall authority for
mineral administration: Holding auctions for mining leases, preventing illegal mining
and transportation as the head of District level Task Force and imposing penalty
against violators are the key functions performed by DM.

The District Magistrate is assisted by an Additional District Magistrate as authorized
by him and Mines Officer deputed by Directorate of Geology & Mining for day-to-day
administration and regulatory enforcement.

Apart from above, District Level Task Force to prevent illegal mining and

transportation with following composition has been instituted: -

SI. No. | Officer Post
1. District Magistrate, Ghaziabad President
2. Dy. Commissioner of Police, Rural Member
3. Additional DM (Finance/Revenue) Member
4, Divisional Forest Officer, Ghaziabad Member
5. SDM, Sadar/Loni/Modinagar Member
6. ACP, Loni Member
7. Additional RTO Member
8. Mines Officer, Ghaziabad Member Secretary

Regular enforcement under the supervision of state government is carried out by the
said taskforce to ensure no illegal mining and transportation happens within District

jurisdiction.

2. Status of Mining in District, Ghaziabad
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Following areas have been found suitable for Mining leases as per District Survey

Report, Ghaziabad approved by SEIAA: -

S.no. | Village/ Area Lease Holder’s name Tenure

1. Pachayra Khand-2 New Panther Security | 5yrs (12.11.2021 to
(12.500 Ha) Guard Services 11.11.2026)

2. Nauraspur Nirmal Sand & Infra. 6 months (05.05.2025 to
(1.81 Ha) 04.02.2026)

3. Pachayra Khand-1 - 5 years (Pending for EC)
(16.183 Ha)

4. Badarpur - 6 Months (Pending for EC)
(7.28 Ha)

Currently Area 1 &2 are operational after obtaining Environmental Clearance from
SEIAA, Consent to Operate from UP PCB to ensure availability of sand in the market
while generating revenue to the tune of Rs.6,17,00,000/- approximately to the
exchequer.

Note: As per SSMG all the mining sites are closed during the monsoon season i.e. July

to September.

3. Issues identified in Delhi- UP border areas in District Ghaziabad:

a.

Apart from the mining leases issued by Ghaziabad District administration, complaints
regarding illegal mining in Yamuna River bed were received earlier by the District Level
Taskforce. During surprise inspections, few sites were identified namely Sungarpur
Village, Badarpur Harampur village and Sonia Vihar village. Since the areas identified
lie in the jurisdiction of Delhi, no action against landholders could be taken by
Ghaziabad administration.

FIRs were registered against the illegal act and letters were sent from District
Magistrate, Ghaziabad to Delhi administration to take action against landholders on
Delhi side.

Also, illegal mining has been observed to be happening with the use of fully
mechanized suction lifters on the banks of river Yamuna on Delhi side which has been
strictly prohibited under SSMG, 2016 and ESMG, 2020 guidelines of MoEFCC and

various judgement of Hon’ble NGT.
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AGENDA to be discussed

Creation of inter-state Joint Task force on the lines of District Level Task Force for joint action
if any illegal mining is detected.

Nominating members from the local administration of both sides for quick communication
and prompt action.

Taking action under relevant mining laws as well as Hon’ble court guidelines against illegal
miners & transporters.

Taking action against landholders on whose land illegal sand mining has taken place to

create deterrence.
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